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MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, and Farmers Welfare)
ORDER
New Delhi, the 25th October, 2023

S.0. 4645(E).—In exercise of the powers conferred by section 3 of the Essential Commodities Act, 1955 (10
of 1955), the Central Government hereby makes the following Order further to amend the Fertiliser (Inorganic,
Organic or Mixed) (Control) Order, 1985, namely: --

1. (1) This Order may be called the Fertiliser (Inorganic, Organic or Mixed) (Control) (Ninth Amendment)
Order, 2023.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. In the Fertilizer (Inorganic, Organic or Mixed) (Control) Order, 1985, in Schedule I , in Part A “
SPECIFICATIONS OF FERTILISERS”, in sub-heading 1 (a), STRAIGHT NITROGENEOUS FERTILISERS, in
serial number 10, in entry (v), “ for the figure “2” the figure “ 1.5 shall be substituted.

[F. No. 1-14/2023 Fert Law]
YOGITA RANA, Jt. Secy.

Note:- The principal order was published in the Gazette of India, Extraordinary, Part-I1, Section 3, sub-section (i) vide
number G.S.R. 758(E) dated 25" September,1985 and was last amended vide number S.O. 4251 (E)dated
27" September,2023.
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